
GURUGRAM METROPOLITAN DEVELOPMENT AUTHORITY
Letter No.E-225025/01/2019-Infra-II/2068

To Date: 01-11-2019

The Registrar General,
National Green Tribunal,
New Delhi. 

Sub:- OA 454 of 2018 titled as Subhash Gupta V/s UOI before Hon’ble NGT Delhi:
Latest Status Report. 

In view of direction of Hon’ble NGT on the above cited subject, an action plan for

desilting  of  drains  falling  under  the  jurisdiction  of  Gurugram  Metropolitan  Development

Authority (GMDA) and diversion of untreated sewage flowing in storm water drains into Master

sewerage  system  has  been  submitted  in  the  NGT  by  Director,  Town  &  Country  Planning,

Haryana Chandigarh office letter no. CCD-75/2019/357 dated 04-01-2019 and as per directions of

NGT, the same action plan was uploaded on the GMDA website. Now,Major works of desilting

of  drains  have  been  completed  and  agreement  wise  progress  report  of  desilting  of  drains  is

enclosed as Annexure-A1 alongwith the action plan for diversion of sewage from storm water to

sewerage  system  for  the  complete  Gurugram  Town  in  coordination  with  all  major  line

Departments  such  as  Municipal  Corporation,  Gurugram  (MCG),  HSIIDC,  HSVP,  Rural

Development and Panchayat Deptt etc as Annexure-A2. It is also added that the same action plan

for diversion of sewage from storm water drain is being dealt/ monitored in another case bearing

OA 06/2012 with title-Manoj Mishra v/s UOI.

The above action taken report pertaining to GMDA is submitted for consideration,

as per the directions given by Principal Secretary, Town & Country Planning Department, Govt.

of Haryana and it is prayed that the case may be disposed off please.

  (Rajesh Bansal)
Superintending Engineer (Infra-II)

Gurugram Metropolitan Development Authority
Gurugram
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GURUGRAM METROPOLITAN DEVELOPMENT AUTHORITY

Cc to: -

1. Chief Executive Officer, GMDA.
2. Chief Engineer-II, (Infra-II), GMDA.
3. Sh. Anil Grover,Additional Advocate General Haryana.
4. Executive Engineer-III, (Infra-II), Drainage Division, GMDA.
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